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and the places where the training is 
being given at present; 

(b) whether the trainees are only 
the medical personnel or others too; 

(e) the number of trained person-
nel so far; and 

(d) whethel' Government propose 
to increase the number of training 
centres? 

Th. Deputy Minister In tbe Mlnill-
try of Healtb and Family PIaJlnIn, 
(Sbri B. S. Murtby): (a) One; at 
Cultack. 

(h) Both medical and para-medical 
personnel are trained at the Centre. 

(c) The number 0'( personnel train-
ed at the Centre 0:;0 far is B!II follows: 

Doctor. 
Extension 
Educators 
Field Workers 
Lady Health 

Visilors 
SociAl Workprs 

TOTAL : 

402 

75 
144 

27 
38 

686 

(dJ Y("s. Sir One more training 
centre Cor the State of Orissa has al-
ready b("l~n sanctioned by the Gov-
ernment o~ India. 

Hydro-Electrk Project on Sal .... ki 
llI"er 

5402. Dr. Kobo.: Will the Mini.ter 
of Jrrlptioa and Power be pleased to 
5tste: 

(a I whether there is any proposal 
to eract a hydro.electricity projec~ on 
the waterfall of Salunki River at 
Putudi near the headquarter of Phul-
bani District in Orissa State during 
the next Fivt.> Yeor Plan on which ~I 

preliminary survey has already been 
done; 

(b) if so, whe~her any suggeshon,1\ 
have been r~ived from the Planning 
Commission; and 
674 (Ai) LS-3. 

(c) the proposal of Government on 
the subje,·t? 

The Minister of Irrl,aUon and 
Power (Shrl Fakbruddln Abmed): (a) 
to (c). The requisite information is 
being colle:ted nnd will be laid on 
the Table of the House 8S soon as 
possible. 

Sclledllled e •• t.. aDd S,beduled 
Tribes OrranlsatiCIDS 

5403. Dr. Kobor: Will the Minister 
of Plannl", and Social Welfare be 
pieaRed to ~tate: 

{.) the number of Scheduled Ca.te, 
and Scheduled Tribes Orgonisations 
ot present working 1n the ('ounley 
separately. State-wise, with names 
and 8ddres~; 

(b) the financial assi.:ance given 
to eaCh such organisations durin&, thl' 

last 3 years uptodate; 

(t') whether Government ure ask· 
ing for the detailed reporl of propeor 
utilisation of the aid; and 

(d) if so, whether Government on' 
,.ti,fled with the report and propo,,' 
to increase the prC'sent aid7 

The Deputy Minister In lbe Depart-
meat or Soc:lal Welfllre (8\orImeU Chu-
cIr ........ r) : (a) and (h). A Slalrmrnl j" 

laid on the Table of the Hou.e 
[PIauJ ;. Lihrary, s.. No. LT-6)t6/66J. 

(e) Ves. 

(d) Tht, Govcrnml!l1t arc satiJ:Hed 
with the utilisation of grants-in-aid. 
During the Third Five Year Plan thl' 
provisiOn for Grants-in-aid to noo-
official orgaoi~atjons wa1 [{S, 1.25 
crores. It has been decided to lnake 
a tentative proviKion of Rs, 3.00 crores 
during the Fourth Plan fOr thj~ 

~chemE". 

Removal of Hoardl... Pub'iclslnr 
Loops 

54ft. Dr. L. M. Sia,bvl: Will tho 
Mini.ter of Healtb and Family PlaU-
Inr be ple ... d to state: 

(a) whether It i. propo.ed to re-
mOVe hORrded alivertilemenl. and 




